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M in isters ’ C o n feren ce held  in N ew  
D elh i in  J a n u ary , 1953; and

(b) w h a t rep resen tation s, if  any, 
h a v e  been m ade by the T ra va n co re- 
Cochin  G overn m en t rega rd in g  the ade­
q u a cy  of such C en tra l aid or subsidy?

The Minister of Food and Agricul­
tu re (Shri K idw ai): (a) and (b ). T his 
an a tter w a s rec en tly  d iscussed  w ith  

tthe rep resen ta tives o f the T ra va n co re-
♦ C och in  G overnm ent. T h ey  h ave m ade 
.a  p rovision  for Rs. 2 crores in their 
ib u d get tow ards m ain tain in g the issue 

p rice  of rice at Rs. 17/- per md. during 
.1953 also. The C en tre has agreed  to 

-arrange supplies of rice  to the S ta te  
rduring 1953 in such a w a y  th at it 

w ould  enab le the S tate  to lim it the 
aoss on the sale of rice  to Rs. 2 crores 
p rovid ed  fo r in the T ra va n co re-C o ch in  
G o vern m en t’s budget.

COIMJJATORr-.VlYSCKE RAILW AY LlNT

*596. Shri T. S. A. Chettiar: W ill the 
M inister of Railw ays be pleased  to 
state: '

Ca) w h eth er the M ysore L eg is la tu re  
h as passed a R esolution  ask in g for a 
new  ra ilw a y  lin k  betw een C oim batore 
and M ysore via Sa tya m a n galam ; and

(b) w h eth er the m atter has been 
exam in ed  and w h eth er G overn m en t 
propose to ta k e  up th a t w o rk  in the 
n ear fu tu re?

The Deputy M irister of Railw ays 
and Transport (Shri Alagesan): (a)
G overn m en t is not aw are  of an>' 

R esolution  of the M ysore L eg is la tu re  
on this subject.

(b) A  list of construction  projects 
to be taken  up or su rveyed  has a l­
rea d y  been given  in the M in ister ’s 
B u d g et speech. C on struction  of any 
m ore lines can be considered only 
a fte r  a decision  has been taken  on 

the results of the su rveys scheduled,

D e c c n t r o i . o n  F c o d g p a in s

♦599. Shri T. S. A. Chettiar: W ill the 
M in ister of Food and Agriculture be
p leased  to state:

( a )  the effect of decontrol on food, 
in  the vario u s  S t a t e s ' w h ich  h ave de­
controlled su b stan tia lly , on prices and 
a v a ila b ility ; and

(b) w h a t steps G overnm ent have 
taken  or propose to ta ke  to keep down 
p rices?

The Minister of Food and A gricul­
ture (Shri K idw ai): (a) A llo w in g  for 
the effect of seasonal varia tion s, p rices 
of foodgrain s have, on the w hole, de­
clin ed  and a v a ila b ility  in the open

m ark et in creased  inasm uch as the off­
take from  G overn m en t shops has 
gone dow n. •

(b) P recau tio n s to keep  prices w ith ­
in reason able lim its and avoid  corn er­
ing of stocks are <in hand; .but no need 
has y et arisen  to put the m ach in ery  
into service.

COXGRPSS S e s s io n  a t  H y d e r a b a d

♦602. Shri V ittal Rao: (a) W ill the 
M in ister of Communications be p ’eased 
to  state w h a t w ere  the special a rran ge­
m ents m ade b y  the P osts and T ele­
graph s D epartm en t in connection w ith  
the 58th Session  of the A ll-In d ia C on­
gress?

(b) W h at w as the to tal exp en d itu re 
in curred  by the D epartm ent on these 
arrangem ents?

The Deputy Minister of Communi­
cations (Shri Raj Bahadur): (a) T he
fo llo w in g  arrangem ents w ere  m ade;—

(i) P o s t a l :— T h ree post offices 
w ere  opened, nam ely  at N anal- 
nagar. S a rv o d a y a  P ra d arsh a n i and 
N iio u ler H ospltai. T he N an a ln a gar 
po.st office w as a d e liv ery  office.

(ii) T elegr ap h : — A  cam p tele­
gra p h  office w as opened fo r the 
prom pt handling of the large 
volum e of press and p u blic traffic.

(iii) T e lep h o n es : — A  tem p orary 
telephone exchange w as opened at 
the Cam p. 108 telephone connec­
tions and tw o P u b lic  C a ll Offices 
w ere  given  in the cam p area. 19 
tolenhones w ere provided  in H y­
derabad.

(b) T he actu a l figures are not y et 
ava ilab le . It is expected  that the e x ­
p end itu re w ould  be about Rs. 29,200/-.

I n d i .\n  S h ip s  fo r  o b s e r v in g  W e a t h e r  
C o n d it io n s

♦605. Dr. Rama Rao: (a) W ill the 
M inister of Communications be pleased 
to state w h eth er the G overn m en t of 
India h ave launched a schem e for ‘re­
cru itin g ’ Indian ships for observing 
w ea th er conditions durin g th eir n av i­
gation?

(b) W h at are the fu ll details of the 
schem e and h ow  fa r  has it been im ple­
m ented?

(c) Who w ill study all the data so 
collected by the ships?
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(d ) Have the ships been fitted with 
any special instruments for these 
observations and if so, from where 
were these instruments procured?

The Deputy Minister of Commuiii- 
cations (Shri Raj Bahadur): (a )  Yes.

(b )  The scheme was launched in 
1948. Under this scheme certain se­
lected ships which are equipped with 
a foil set of ordinary meteorological 
instruments are required to send their 
observations by wireless four "imes a 

day to coastal meteorological stations. 
There is also an arrangement with 
certam other ships which are not so 
equipped to send their observations 
on request or whenever necessary.

(c ) The Forecasting Offices at Cal­
cutta, Madras and Bombay.

(d ) The ships are fitted with ordi­
nary meteorological instruments, such 
as Bai‘ometer, Barograph, Psychrome- 
ter etc. Some of these were purchn?:ed 

from the U.K. and others were manufac­
tured in the Indian Meteorloeicai De­
partment.

MF.niCAL F n rc A T io x

*607. Pandit Lingaraj Misra; W ill 
the Minister of Health be pleased to 
state what is the general outline of the 
scheme, for the unification of the 
Courses of Medical Education in India?

The Minister of Health (Rajkumari 
Amrit Kaur): There is no scheme for 
the unification of the Courses of Med>- 
cai Education in India.

R a i l w a y  S t a l l  - K o ld e k s  a t  K h a r .^g p u r "̂

*609. Shri N. B. Chowdhury: W ill 
the Minister of Railways be pleased to 
state: ■̂

(a )  whether several hundred shop­
keepers within the Railway premises 
at Kharagpur have stopped payment of 
rents as a protest against the enhance­
ment of rates jof the small stall holders; 
and

(b ) if so, what is the decision of 
Government on the representation of 
the Kharagpur Shopkeepers’ Associa­
tion?

The Deputy Minister of Railways 
and Transport (Shri Alajresan): (a )
70 out of 624 small stall-holders with­
in the Railway premises at Kharagpur 
have stopped payment of rent as a 
protest against the enhancement of 
rent. ,

(b )  The decision on the represen­
tation of the Kharagpur Shop-keepers’ 
Association is that they should pay

the enhanced rent. The enhancement 
was effected after due agreement bet­
ween the Railway Administration and 
the Merchants’ Association at K harag­
pur.

S c h e d u l e d  C a st e  E m i l̂ o y e e s  P. a n d  T.
D e p a r t m e n t

*612: Shri Ganpati Ram: W ill the 
Minister of Communications be pleased 
to state: .

(a ) the total number of new Post and 
Telegraph offices opened during the 
year 1952 (State-w ise); and '

(b ) the staff employed during the 
said period and the amount of expen­
diture incurred by the Government of 
India?

The Deputy Minister of Communi­
cations (Shri Raj Bahadur): (a ) A
statement giving the required informa­
tion is placed on the Table of the 
House. [See Appendix IV, annexure 
No. 46]

(b ) The information has been called 
for and will be placed on the Table 
of the House in due course.

N e w  D e l h i  R a i l w a y  S t a t io n

*616. Shri Viswanatha Reddv.- W ill 
the Minister of Railways l>e pleased to
state wnen the work ot remodeiimg of 
the New  Delhi Railway Station will be 
taken up and when the work is likely 
to be completed?

The Deputy Minister of Railways 
and Transport (Shri Alagesan):
The work is proposed to be taken up 
during 1953-54 and is likely to be coiYi- 
pleted during 1954-55.

T r a n s p o r t  F a c il it ie s  fo r  C a t t l e  S h o w

*617. Shri Anirudha Sinha: W ill the 
Minister of Railways be pleased to 
state:

(a ) whether it is a fact that the 
Railway Administration used to grant 
facilities for transport of cattle on 
Railways for Cattle Shows;

(b ) if so, in what form;
(c ) whether it is a fact that no faci­

lity in any form is now granted t,o the 
cahle-breeders for transport of cattle 
on Railways for the Cattle Shows and 
if so, since when;

(d ) whether the Railway Adminis­
tration have received ony representa­
tion from the A ll India Cattle Breeders 
Conference and from other organisa­
tions for revival of the facilities; and

(e ) if so, what are the decisions, if 
any, taken so far by the Railway  
Administration?




